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SHYAMA INFOSYS LIMITED

Req. Of.: 3rd Floos, Plat Mo.395/387, Rula Bldy, Kalbedey Road, Mumbal-00002
Corp. ON.: £ Stephen House, Sth Floor, BED Bag East, Room No.T7, Kolkata- 700001
CIN: L24235MHTB36PLCOST160, Tal 033 22312850,

Email: shyamaindosysSTEgmal.com | Website: wwwshyaminfosysitd.coin
NOTICE OF THE THIRTY SECOND ANNUAL GENERAL MEETING,
REMOTE E-VOTING INFORMATION AND BOOK CLOSURE

Motice is hereby given that the Thirty Second Annual General Meeting ("AGM™) of the
membars of Shyama Infosys Limited will be held on Monday, December, 26 2022 at
11:30 a.m. through video conferancing facility ("VG") or other audio visual means
(“0AVYM"), In compliance with the applicable provisions of the Companies Act. 2013,
Rules made thereunder and the Securities and Exchange Board of India (“SEBI™)
(Listing (bhgations and Disclosure Requirements) Regulations, 2015 read with
General Circular No, 2072020 dated May 05, 2020 read with General Circular No,
1472020 datad Apnil 08, 2020 and General Circular No. 1772020 dated April 13, 2020
Issued by Ministry of Corporale Affairs, 10 transact the businesses as et out in the
Motice calling AGM. Members participating through the VC /OAVM facility shall be
reckoned for the purpose of guorum under Section 103 the Companies Act, 2013,

In compliance with the relevant Circulars, tha Annual Report and notice of the AGM for
the financial year 2021-2022, have been emailed on December 03, 2022 only to those
Members of the Company whose email addressies) are registered with the Company /
Depository  Participants. The aforesaid documents are also available on the
Company's website at www.shyamainfosyslid.co.in and on the website of the Stock
Exchangas, i.e. BSE Limited at www.Dseindia com, and on the website of Company's
Registrar and Transfer agent www.nichetechpl.com

Pursuant to Secton 91 of the Companies Act, 2013 and Regulation 42 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015 (the Listing
Requlations), the Reqister of Members and Share Transfer Books of the Company will
ramain closed from Wednesday, December 21, 2022 to Monday , December 26, 2022
(both days inclushve) for the purpose of AGM.

Membars who would like to express their views/ask questions during the meeting may
register themselves as a speaker by sending their request mentioning their name,
demat account number/folioc number, email 10, mobile number at
shyamainfosysh7@omail.com from Friday December 23, 2022 to, Sunday
December 25, 2022, Those members who have registered themselves as a speaker
will only be allowed to express their views/ask questions during the meeting.

In terms of Section 108 of the Companies Act, 2013 read with Rule 20 of the
Companies (Manggement and Administration) Rules, 2014, as amended and
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© KERALA Ll AL R @ e-Tender Notice

ender No : 60/22- al Jeevan Mission - 2020-21- WSS to Karimpuzh3g
Panchayath - Construction, commlssmnlng and maintenance of 3.50 Il OHSR at Kariyode and
construction of pump house supplying, laying, testing, commissioning and maintenance of Cleaf
Water Pumping main to Kariyode and prombra OHSRs, distribution system with providing
FHTCs- 2822 Nos, Supply and erection of RW and CW pump sets. including road restoration
EMD : Rs. 500000 Tender fee: Rs. 15000 Last Date for submitting Tender: 23-12-2022 03:00:pm}
Phone: 04912544927 Website: www.kwa.kerala. gov in www.etenders.kerala.gov.in

Superintending Engineet

KWA-JB-GL-6-1173-2022-23 Palakka

PH Clrclq

9 KERALA WATER AUTHURITY e-Tender Notice

- 2021-22 - WSS to Thenkara
Panchayths Supplymg, Laying, Testmg, Commissioning and maintenance o
distribution systems with providing FHTCs - 6538 Nos. including road
restoration. EMD : Rs. 500000 Tender fee: Rs. 15000 Last Date for submitting
Tender: 22-12-2022 03:00:pm Phone: 04912544927 Website
www.kwa.kerala.gov.in www.etenders.kerala.gov.in
Superintending Engineet|
PH Circle
Palakkad

KWA-JB-GL-6-1168-2022-23

ingareni
(A Government Company)

Regd. Office: Kothagudem- 507101, Telangana.

Tenders have been published for the following Services / Material Procurement through e-procurement platform
For details, please visit https://tender.telangana.gov.in - or - https://www.scclmines.com

NIT/Enquiry No.- Description / Subject - Last date and time for Submission of bid(s)

E142200321— Transportation of Coal from Kistaram OCP Coal yards to Bunker No.7 of JVR B CHP on weigh
basis for a period of 2 years - 05.12.2022- 15:00 Hrs.

E142200292— Hiring of 15 Nos. of trucks of not less than 28T capacity for transportation of coal / bottom ash fron
different Mines / Plants of SCCL to CHPs/ Mines and wharf loading platforms of Bellampalli region for a period of 4
years on kilometer basis- 08.12.2022- 15:00 Hrs.

E092200333— Procurement of PSCC Poles on Rate Contract Basis for a period of two years -14.12.2022- 17:00 Hrs

E142200303— Excavation, Loading, Transportation and delivering of Sand from Chennur sand quarry to Kasipej
Mine for a period of 2 years - 15.12.2022- 15:00 Hrs.

E012200343— Procurement of various types of NFLP Controllers for use at Under Ground Mines of SCCL

SINTEX PLASTICS TECHNOLOGY LIMITED

AR CIN: L74120GJ2015PLCOB4071
Reqd. Offica : In the premizas of Sinlex-BAPL Lid_, Mear Seven Gamala, Kalol (N.G) - 382 721,
- #01-2T64-253500, E-mail: infoi@aintex-plastics com Wabsite: www.sintexplastics.com
Investor Relationship Cell: 7th Floor, Abhijest Euu:llrvgI «|, Mithakhai Six Foads, Ellisbridge,
Ahmedabad - 360 006, Fhone : «91-53583554T9

NOTICE TO THE SHAREHOLDERS FOR 7TH ANNUAL GENERAL
MEETING AND E-VOTING INFORMATION
NOTICE is hereby given that the T Annual General Meatng ("AGM") of the Company will be
held on Monday, 267 December, 2002 at 0200 pm, IST through Video Confarence
("W 0eher Audio Visuad Means (SOAVMT) pursuamt to MCA Circular No. 1402020 dated
DE04°2020 read with Circular Mo, 1703020 dated 1300472020, Circular Mo, 22020 dated
D&0&20020, Circular No, (/2021 dated 134012021 Circular Mo. 0202022 dated 05052022 and
SEBI Circular dated 12052020 Circular dated 15012031 and Circular dated 13052022
iherginafter collectively referred 1o as *Clrculars™) te tranzact the businesses as setout in the
MNotice of AGM, which is being drculated for convening the AGM 1o the members,
Notice of the AGM along with the Annual Repor for the FY 2021-22 is baing sent only by
electronic mode fo those Members whose e-mail IDs are regisiered with the
Company' Deposilones in accordance with the aforesaid Circulans and will also be avaitable on
the Company's webside www.sintexplastics.com, wabsites of the Stock Exchangass e
www. nseindia.com and www. bseindia.com. The &GM Nolics is also available on the website
of Cenfral Depository Services (India) Limited (“CDSL") fagency Tor providing facility of the
Remote e-Voting and e-voting during AGM | i.e. www.evatingindla.com. Members can attend
and participate in the AGM through VCIOAWM facility only, Instructions for joining the AGM |
E-voting are provided in the Molice of the AGM. Members atiending the AGM through Y CIOAWM
ghall ba counted for the purpose of reckoming 1he quanm.
Pursuand io the provisions of Section 108 of the Companas Act, 2013 (the Act) read with Rule 20
of the Companies (Managemanl and Administration) Rules, 2014 and Requlation 44 of the SEBI
iListing Dbligations and Disdozure Requirements) Reguiations, 2015 and above said Circulars,
the Company is providing facility of remole e-volingie-woling during AGM o all its members fo
cast their vodes on all resalulions &s set oulin he Nolics convening AGM using slecironic woling
sysbern (a-vabing) provided by COSL. Detaded procedura lor remole e-volingle-voling during
tha AGM is providesd in the Motice.
In oeder b comply wilh e raquinements of Rule 183} of the Companies (Managemen! and
ddministration) Rules and the Cicudars, the Company had given opportunity 1o all its members
including those who are holding shares in physical to regsterupdate their E-mail 105 toenable
them b receive Motice of the AGM, Annual Repor, to cast their wole electronically, In case of
Member who has no! registerad his e-mail 1D with the CompamiDegasitony, &5 requasted to
fedlow the below instructions to register his e-mad |D for obtaining Annual Report and login
details fore-voting
ia) Shareholder may sand a mall o our BTA e Mz Bigshare Senices Privale Limited at
bssahd@bigshareonline.com by quoting required Detals a5 menfiored in the Compary’s
Communication b Sherehokders filed with the Siock Exchanges.on 18042022 and the same has
besn hosted on e Company’ s website at ink hitp:waw sintexplastics.comfinvestorsi.
(b Members holding shares in Demat mode can get their E-mail ID registerad by contacting
ihewr respective Depository Participant,
The details pursuant fo the provisions of the Act & the Rules and Secretarial Standards-2 are

Limited an 161 1/2022 vide arder in GPIB) Ma, 188 of 2018 (Order received on 0201 202022)
021272022}

The craditors of Ms, Opio Circuits (Indig] Limited, are hereby called upon to submit their . .
claims with proof on or bafare 18/12/2022 0 the interim resclution prolessional atthe address E052200134— Procurement of Lathes and other machines for Central Workshop, Main Workshop and

mentioned RoaiRst entry o, 10 Area Workshops of SCCL - 23.12.2022- 17:00 Hrs.

Tri irancial credilons shall submit thes claims with prool by electronic means anly, S8 ot E102200340— Procurement of NFLP Power Transformers —23.12.2022-17:00 Hrs. 3
credibons may subimit The ciaims with prool in person, by past o by electronic means. General Manager (Material Procurement)

A financial creditor beionging to a class, as listed against the entry No. 12, shall indicate its NIT/Enquiry No.- Description / Subject / Estimated Contract Value - Last date and time

choice of awthorized representative from among the three inscivency professionals listad - - , - - 4
against entry No. 1310 act as autharized representative of the class [na] in Form CA, CRP/CVL/MMR/TN-56/2022-23, Dt.26.11.2022— Construction of outdoor and indoor substation for installation of 304

Subression of falss or misleading proots of claim shall afract penalies. g§5§u§?8$2|$2p1uzm2p()82£?2 gg; Ivllnclme at Chatlapur, Mandamarri Area, Mancherial Dist., Telangana State
oy 33, 2. :30P.
Eiate. EB;:I EGIEE CW/KGM/e-49/2022-23, Dt.25.11.2022 — Repairs to flooring in Cement Godown and replacement of damaged AQ
i rlaih roof sheets including Doni for Shoes Godown, Material Storage Godown and Escort shed in Central Stores a 5.
Kothagudem Corporate, Bhadradri Kothagudem District, Telangana State-Rs.36,28,933/- 12.12.2022- 4:00 P. M.
General Manager (Civil)
CWISTPP/E-02/T-05/(5th Call)/2022-23, Dt.21.11.2022 — Miscellaneous civil works in main plant area for a perio
of one yearat STPP, Jaipur (V&M), Mancherial District, Telangana State-Rs.26,74,376/-09.12.2022-4:30P.M.
AGM (Civil) / STPP B
CW/RD/e-63/2022-23, Dt.24.11.2022 — Construction of 1.00 Lakh gallons filter bed chamber at sathupalli township
Ayyagaripeta, Sathupalli, Kothagudem Area-Rs.37,42,298/- 09.12.2022-4:30P.M. AGM (Civil) / KGM 7

RG-IIl/CVL/ET-59/2022-23 — Dismantling and laying of MS/GI pipe lines (Including nuts and bolts ) in RGOCP-Il quarry
in OCP-II, RG-lll Area. Godavarikhani, Peddapalli (Dist), Telangana State-Rs.28,83,360/- 07.12.2022-4:30 P.M

15.12.2022-17:00 Hrs.
E042200325— Procurement of 15, 20 and 25MM MS Gl Pipes - 22.12.2022- 17:00 Hrs.

given herewnder;
1. Cut-offdate for the puposeof e-voling: 191272022, Remote e-wating pesiod begins on 231272022
{1000 &.m, ) andwill end on 251 272022 (5:00 p.m. | and shall notbe allowed thersafter,

2. Memders can join the AGM in the VZOAYM mode 30 minutes before and after the
scheduad fime of the commencement of the AGM

. Members, whose names appear in the Riegister of Members [ Listof Beneficial Crwners as on
cut-off date, are entitled to wole on the resolutions sei forlh i this Mofice using remaote e-
woling/e-Vating system available during the AGHM.

. Any person who acquires shares of fe Company and becomes a Member, afier sending of the

Notica and holding shares as on the culolf dale, may abtain the login 10 and password by sending a

reguest al helpdesievotingfcdshindiacom. However, if halshe = aneady reqistened with

CEDL for remiote e-woting, hecan usehis existing user IDand password for casting the vole

Mambars who have cas thes vobe by remole e-voling pror 1o the AGM may participate in the

AGM but shall not be entitled to cast thesr woles again during the AGM. Members present in

the AGM through YCIOAWM facility who have not casted their woie on the Resclufions

through remole e-Voling and are otherwise nat barred from doing 5o shall be eliginla b wie

through e-Yaking syslem avaiable during the AGHM or by show of hands during tha AGM.

. Viokes cast by the Members through the e-voling available during the AGM shall be
considerad vakd only If he parlicipatas in lhe mesting throwgh WEIOAYM Tacility.

. Members {a) wiling t express their viewsiask questions dunng e AGM, ane requestad o
regisler hemsalves ag a speaker or [b) have quenes may sand their guenas, by sending E-mail
on share@sintex-plastics.com with detalz az menlioned in the AGM notice at least 10 days

Regulation 44 of the Listing Regulations and Secretarial Standard on General Meetings
(552) issued by the Institute of Company Secretaries of India, the Company is pleased
to offer to its members the facility of “remote e-voting”™ provided by NSDL to enable
them to cast their vote by electronic means on all the resolutions as set out in the said
Maotice.

AN the membaers ara furthar informed that;

a. fthe business as set out in the Notice of AGM may be transacted by electronic
e s,

b. date and time of commencement of ramaote e-voting through electronic means:
Friday, December 23, 2022 (3:00 am I5T) at%:00 a.m.;

¢. date and time of end of remote e-voting throwgh electronic means: Sunday,
December 25, 2022 (5:00 pmsT).,

d. the Cut-off date for determining the ebgibility to vote by remote e-voting or e-
woting atthe time of the AGM is Tuesday, December 20, 2022;

8. any person, who acguires shares of the Company and becomes Member of the
Company after the Company sends the MNotice of the 32nd AGM by email and

Fanika| Srivestava
Intemim Resolution Profassional
Aeg. Mo- BEIPA-001 IP-POERLR201 T 20181 (474

“IMPORTANT

Whilst care is taken prior

holds shares as on the Cut-off date i.2. Friday, November 25, 2022 may obtainthe | || to acceptance of AGM (Civil) | KGM priorinthe AGM. _ _
User D and password by sending a request to the Company's email address advertisin g copy, it is not PR/2022-23/MP/CVLI/57 R.O. No. : 1020-PP/CL-AGENCY/ADVT/1/2022-23 Date: 03-12-2022) Eﬁ&“sﬂf%nuﬁfgféﬁmﬁﬁfEﬁ:ﬁplﬁﬁiﬁwﬂmﬂﬁﬁﬁﬁéﬁ ﬁgggtﬁtﬁ;ﬁﬂﬂ;
shyamainfosys57 @gmail.com. However, if you are already registerad with NSDL | || possible  to  verify  its inclusivelorthe purpose of AGM, . '
for remote e-Voting then you can use your existing user |D and password for contents. The Indian In case you have any queriesissues regarding e-voling, you may refer the Frequently Asked
casting your vote. Express Limited cannot Guestions ("FAGS") and e-vwoting manual available at www.evotingindia.com, under help
! & ; : i ibe an email § k.evoti t Mr, Rakesh Dalvi
f. I additon, he faciity for ¢-vofing shall be made availabl at the 32nd AGM and | || be” held responsible for Pt o helpcesk.evuling@odalindiacom or ";‘;‘;fﬁﬂ:ﬂf i)
YIRS A10R g R 200 AL Wik HRNA. ISt M VOl epuig eariogs such contents, nor for any For Sintex Plastics Technology Limited
g-voting shall be eligibla to vote at the AGM. o :
loss or damage incurred AmicD. Fatel
g. Members may note that the remote e-oting module shall be disabled by NSDLat| Il o 0 o it of transactions Date: 03/12/2022 Chairman & Managing Director
5:00 p.m. on December 25, 2022 and once the vote on a resolution is cast by the th . ) Place: Ahmedabad DIN: 00171035
memiber, the member shall not be allowed to changa it subsequently; with companies, associa-
tions or individuals INOX WIND LIMITED INDX WIND EMERGY LIMITED

h. the members who have cast their vote by remote e-voting prior to the AGM may
attend the AGM through VC/ OAVM but shall not cast their vote again atthe AGM;

i. apersonwhose name is recorded in the register of members or in the ragister of

Regd. Cif.; Plot Ba.1, Khasra Nos. 264 to 267, Industrial Area, Willage Basal, Dist. Una=174303, Himachal Pradesh
GE; L3N HP20DIPLEDZ108] | Tel! R A975-272001 | E-mal il rs el @ingceind oo | Websile: was inpseind Lom
EXTRACT OF UNAUDITED CONSOLIDATED FINAHCIAL RESULTS

Regd. O - ABS Towers, 3rd Floor, Old Padra Road, Vadodara 390 007, Guarat | CIN: L40q 06GJ2030PLET 13100
Teseghone: 491 (265) 5198111 | Fax 481 (265) 2310 312 | E-mail inyestors modsngaowing.com | Website: ww iwel.co in
ENTRALT OF UNAUDITED CONSOLIDATED FINANCIAL REZULTS

advertising in its newspa-
pers or Publications.

=i X - T -
beneficial owners maintained by the depositories as on the Cut-off date only shall :/r\]/etthereforde recommerild FOR ::;E-tm AMD HALF YEAR ENDED :L;Eﬁ:':ﬁiﬁmm u n.a:.-tF.I:r ;;::’* FAH 1 I A P VEAS E"';E“:“' T R T ':“3 il
; ; ; _urlEwg ae et ; a reaqders makKe B ‘articullars uarier ande all year g arier en
be EI'![IHEI:I to avail facilty of remofe e-voling as well a5 e-vating at the time of ) e Hr 90,09, 2077 3008 2073 30,09, 207 :‘r] 30.09.2077 30,09, 2027 70,09, 2071
BGEM; necessary _ Inquiries 0. Unaedited | Unaudited | Unasdited °| Unaudited | Unasdited Unaudited
. For the process and manner of remote e-voting, members may go through the | || Pefore  sending  any 1| Tatal ingome from Operations L S - S 16,584 5 | kol 00 I TTTN b 1007 fedia 1900
instructions in the Notice convening the AGM and in case of any gueries orissues | || monies or entering into 2 | Nat Prafit/ {Loss) for the period before tax (G0:6) | cjeidde | (BaHT) g T }kmi 1of 1he ferind berart tax “2 e .:‘?E;?,. ' T
. : i ; : 3 | Net Profit! (Loss) for the period afher t 13,380 5,350 /5,752 . TONTL (L0BS) 10N PETI0g Giler B ' 1| D, s
regarding e-voting, members may refer the Fraguently Asked Questions (FAQs') | |l any agreements  with ; T-:1al ’E“nm::m‘:f:n'sji h:'ig;ﬁﬂfm;;’:m T :13 3“; | :;E ﬂ;g: | lﬁ ?352 4 | Total Camprahensive Incame for the pericd [Gomprizing (13,360) {26,404) 3317
and Instavote e-Voting manual available at www.nsdl.com, under Help section advertisers or otherwise ol (Lse i 1 Beto bl Dmmmmﬁe“m - 332 L Emm.- |:|I_|:|ga!. ||:|rl the pErIr:E artﬁrllﬂ:-: and Other
i H i . . mprehens’nd incoome avler iy
Members are advised to register/update their e-mail address with their DPs incase of | || acting on an advertise- Incoma after 5 | Recanves Ek.:.'uﬂ,m;, T T T s z 2
shares held in electronic form and 1o the Company and/or its RTA in case of shares ment in any manner 5 Reserves excluding Revaiuation Reserves . | . 6 | Paid-up Equity Share Capital {face valua Rs. 10 par shars) | 1096 | 1,008 1089
held in physical form for receiving all commumications, including Annual Report, whatsoever. Reaqistered € | Paid-up Equity Share Capital (face value Rs. 10 par share) 25 | grren | 22102 7 | Eamings per share (face valug of Bs.10v- sach]
Motices. Circulars gtc t'!!' email fI'I:I-I'I'ITlfH}GﬂI'I'IpEII'I:p' infuture . g & | Earmengs per share (face value of As. 1IV- eagh) (nat anniaized| (st annualized) lor contining aperatians | |
’ ' M letters are not accepted a) Basic (As.) {4.83) {851 {2.59) 3] Basic (As.) (12204) | {24061} | 987
Members are also requested o read the Notes set outin the Notice of the AGM and in | || in response to  box b Diluted (.| {4.83) (8.51) (2.59) | bj Diluted {Fs.) (122.04) | {240.61) 29.87
particular the instrections for joining the AGM, manner of casting vote through remote number advertisement” Notes: Motes: c _ .
E-I,ru[ing ar E.'.luﬁﬂg atthe AGM. . 1, The abowe mesuls were reviswed by the Audil Comemitier and wene thersaler approved by e Baard of Dwectors al s 1. The E!D':I'.'E results were reylewed by the fsdit ':l:ll'l'll'l'llrtﬁ_ﬁ and were thereatter agpeoved by the El}i]l:ﬂ a:.]r -.:'|I'EI3_|I:ITE 3 s
For Shyama Infosys Limited meeting held on 2 Dapember, 2022 The Statutary Auditors of the Company have carned aut the limited review of the abave meeting Hallr?s. on 2 Decamber, 2022. The Statutory Auditors of tha Gompany have carried auwt the limited review af the
sD/- results. D 15U ’ e e
2. The above results are an extract of the detaded format of Ouarerly Financial Results filed with the Stock Exchanges 2. The above resulls are an exiract of the defailed Pormat of Quarterty Financial Besults fed with the Stock Exchanges
Place: Kolkata Ma Eﬂnm"ungmﬁ uwnder Reguiation 33 of the SEBI (Listing Obligations and Disclosura Requirements) Regulations, 2015, The full under Regulstion 33 of the SEBI (Listing Obfigations and Disclosure Requirements) Regulsiions, 2015, The hull
Biag L1 farmat of the Unaudited Standalone and Gonsolidated Fnancial Results are available on the Stock Exchanges’ webdsite foamat of the Unaudited Standalone and Gonsoidated Financial Resulls are availabie on the Stock Exchanges” websils

Dated:; December 04, 2022 DIN : 07834496 (o bsglnglia,com and www,nssindia.com| znd an the Campany's website {www inoxaind,com ). {wars hseindia.com and v nsgindia.com) and on the Company's websie (s iwel.com).

. Infarmation o0 Stndalone Financal Resulte: {Rs. in Lakh) &, Infoemmation on Standalore Finantial Results: {Rs. in Lakh)
I Particulars [ Ouarter ended | Hallpaar'audad (uarter endad
BENGALURU CO-OP. MILK UNION LTD., [BENGALURU DAIRY] sr. il il e ol Bl o % 0092022 | 90.09.2022  30.08,2021
M- Dr. M.H. MARIGOWDA ROAD, BENGALURU-560029 : i - L L 1| Total income fom operations umumaﬂsa ' m“dm;d'- “mm'ﬂdﬁﬁ
e T E-mail Address: bamulpurnhase@gmall.cnm ; :]:ﬁ_ﬂllﬁmf'z:ﬁ1rt{'-“f\-:ﬂ:ratnn's.;.dt,g1 1 UDEI.}E';; | ;35131-{? %3?1;3 | 2 | Net Proft/ (Loss) for the period hefore tax (28] | {118} | 945
B s e . ront’ {L05E) har the penod betore 12x 3a) | (AN (7,775} 3| Net Profit/ [Loss) for th after tax” 2) | 0 0,004
Website : www.bamulnandini.coop. Phone : 080- 26096248 3| et Prot Loss) for e peiod aftr ax 0es) | o2 15 060) e =) '-
IFT No. BAMUL/PUR/IT&C e- Tender-287/2022-23 Date: 25.11.2022 (n behait of the Board of Directars On bahalf of the Baard of Directars
IFT No. BAMUL/PUR/IT&C e- Tender-288/2022-23 Date: 25.11.2022 AN R | 'r“t';’;ﬁ Fof Inox WWind Energy U'“Sitgg
IFT No. BAMUL/PUR/IT&C e- Tender-289/2022-23 Date: 25.11.2022 Place: Noida Devansh Jain Place: Meada Dewansh Jain
TE.BH chll_ cum cum“ EH‘:IAL TEHDER "I"H HBUGH Date ; ¥ December, 20&2 Dirgctar Dt - 2+ December, 2022 Dirsctar
THE KARNATAKA PUEBLIC PROCUREMENT PORTAL
Bengaluru Co-op Milk Union Lid., (BAMUL) Bengaluru, invites e- tender through e-Procurement Portal from
the interested and eligible Manufacturers/ Contractor/Dealer /Distributors for Supply of the following item.
Tender Last Date for - . - . 4 4
8! | Nothonton N—— Estd Cost| o one PTC India Financial Services Limite
No and Date Tender i
Supply of Joha Salt to Kanakapura Dairy period of b ey
one year (¥ in lakhs)
1 287 (01 81.23
(01) a) Supply of Joha PZ 7 b) Supply of Joha §-9 Standalons Consolidated
¢} Supply of Joha T NEU d) Supply of Joha € NEU _ S. | Particulars Quarter ended Six months ended | Year ended Quarter ended Six months ended | Year ended
2 | 287(02) |Supply of Glucono Delta Lactone (GDL) to s 13&%%“55:"‘ No. Unaudited| Unaudited | Unaudited| Unaudited | Unaudited| Audited | Unaudited | Unaudited| Unaudited | Unaudited | Unaudited | Audited
Bengaluru Dairy period of one year - ' 30.09.2022 [ 30.06.2022 | 30.09.2021| 30.09.2022 | 30.09.2021| 31.03.2022 | 30.09.2022 | 30.06.2022| 30.09.2021 | 30.09.2022 | 30.09.2021 | 31.03.2022
3 — Supply of Freeze dried Mazzarella Cheese culture | 400 o 1 | Total income from operations 1958313 | 2080057 | 2420875 | 4028270] 4980203 | 9528779 1958313 | 20809057 | 2420875 | 4028270 | 4960203 0528779
(01) {DVS) to Kanakapura Dairy period of one year : 2 | et Profiti{Loss) for the period (before Tazx,
4 288(02) Design, Supply of Al Crates (Trevies) to main dairy 350 ExI:Eﬂtlu.naI anduf:nr Exiraml:lu.'uaryutems] TO2T03 | 676723 | 699584 ( 13 79426| 1308885 17391.22| 7,027.03| 676723 | 699584 | 13.794.26 | 13,088.85] 17391.22
. 3 | Met Profit / [Loss) tor the penod before tax
: 289 Hefurl}ishingn'l_iewinlding of 1500KVA Trel:nsfﬂrmer 11.00 08.12.2022 till (after Exceptional andior Extraordinary
and Recommissioning at Bengaluru Dairy > 02.00 PM temns) TO27T03 | 676723 | 699584 13,794.26] 1308885 | 1739122 702703 | 676723 | 690584 | 13.794.26 | 13,088.85] 17,391.22
The Tenderers shall submit separate tender for the above, Tenderers are advised to note the qualification 4 {N*:: Prélﬁt-' |:E||t_'ﬂ55]| for I;P-E F'EE”':“:i ?;.ter A
criteria specified in Section VIl to qualify for award of the contract. The Eamest money depaosit (E.M.D.) valid for alter Exceptonal ancior Exiraordinary _ .
45 days beyond the validity of the tender i.e. total for 136 days, Tender processing Fee, modes of e-payment, tems) . : . 526584 | 5058640 | 524672 10322241 8B80705| 1299848 | 526584 | 505640 | 524672 | 1032224 | 0807.05| 1293848
tender document details and Other details are mentioned in www.eproc.karnataka.gov.in Tender No: KMF/ ) Eﬂcﬁgwﬁﬁﬁ:}lﬁﬁ ::;.hen!:;znm
BAMUL/PUR/2022-23/287/288/289. For further information please contact General Manager (purchase) [afterp:aﬂ?ndhme: En::mpfehena?:a
@uring warking hours. (Monlle Ma: T76uR0a472), Sdi- MANAGING DIRECTOR Income (after tax)] 527537 | 509820 | 488382| 1037357| 1070769 | 1393193 527537 | 509820 | 488382 | 1037357 | 10.707.69| 13.931.93
TENDER INVITING AUTHORITY, BAMUL 6 | Equity Shara Capital 64 22833 | 6422833 | 64,228.33 | 64,228.33 | 64 226833 | 6422833 | 6422833 | 6422833 | 6422833 | 64,228.33 | 64.2208.33( 64,228.33
T | Reserves (excluding revaluation reserves
as per balance sheet) 1,62,158.96 (as At 31.03.2022) 162,158.96 (as At 31.03.2022)
8 | Eamings per share {not annualised)
(Face value T 10 per share)in T
- Basic 082 0.79 0.82 1.61 1.53 202 0.52 079 0.82 1.61 1.53 202
= Diluted 0.82 0,74 Q.82 1.61 1.53 202 0.82 073 0.8 1.81 1.23 202

NOTES: The above is an exiract of the detailed format of unaudited financial results for the quarier and half year ended Seplember 30,2022 filed with the Siock Exchanges under Regulation 33 and Regulation
52 of the SEEI [Listing Obligations and Disclosure Requiremants) Regulations, 2015. The full format of the unaudited financial results is available on the Stock Exchange websites of NSE and BSE at
www.nseindia.com and www.bseindia.com respectively and Company's website at http:/www ptcfinancial com/financialinformation. html.

For and on behalf of the Board of Directors

Dr. Pawan Singh
Managing Director and CEQ

Place: Mew Delhi
Date ; December 3, 2022
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